Annexure-1

Name of corporate debtor: M.S. Mining and Consultancy Pvt Ltd; Date of commencement of Liquidation: 03/10/2024; List of stakeholders as on: 09/12/2024

List of Secured Financial Creditor

Amount of
N £ Amount of | any mutual A t of clai Amount of
Sr.No. am? ° Details of claim received Details of claim admitted contingent | dues, that mour} orcaim claim under Remarks, if any
Creditor N rejected L
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R ) B 3 % share in total
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PLOT NOS. 13, 14, 52,
51, 50 (PART) AND 15
(PART),
LAND AREA =
20000.00 SQMT /
215280.00 SQFT
SITUATED IN THE
INDUSTRIAL AREA OF
M.P.L.D.C.
\ndian Secured BHURKALKHAPA,
1 Bank 31.10.2024 116,223,113 116,223,113 | Financial 27,542,211 Yes GRAM — 116,223,113 69.78% 0 0 0 0 No
Creditor BHURKALKHAPA, P.H.

NO. 43,
TAH. & DIST. SEONI.
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